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and Maulana Azad College of Technology, 
Bhopal Tbey are under different stages of 
consideration J:!y the All IndIa Council for 
Technical Education and the Ministry. 

[Tram/arIOn] 

Representation for Attaching tW() 
Calcutta Bound Bogies at Kota 

with A wadh Express 

3512. SHRI SHANT! KUMAR 
DHARIWAL: Will the Mmister of RAIL-
WAYS be pleased 10 state , 

(a) wbether Government have Tec~ived 

any repres~ntation to attach two Calcutta 
bound bogies at Kota with the Awadh 
Express running between Kola and Kanpur: 

<b) if so, the details of the action 
taken by Government in this regard so far; 
and 

(c) if not I the reasons therefor? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL): Cal to (c) Demand. 
for running a through coach between Kota 
and Howrah bas been e,;arnlOed. but found 
ne'ther commercially Justified nor opera· 
llODally feaslble_ 

[Ellg/i .• h] 

Encroachments OD Public Land Along 
National Highwa,s 

3513. SHRI VIRDHI CHANDER 
JAIN: Will tbe MlDister of SHIPPING 
AND TRANSPORT be pleased to state: 

(a) whether Government are aware tbat 
many commercial establishments have come 
up aiong the National Highways in the form 
of hotel or restaurants on pubhc land: 
and 

(b) if so, what steps Government 
propose to take to curb such encroachments 
OD Public land along the National 
Hlshways ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI): <a) Yes, 
Sir. 

(b) The State GOVIS., who are tbe 
executing agencies rOt National Highways~ 

have been advised from lime to time to 
ensure that no encroachments take place on 
NatIOnal Highway land and al.so to take 
remedial measure~ under the provislODS of 
PubJk Premises (EVIction of Unauthorised 
Occupants) Act. ]97] for removal of encroach-
ments~ Besid( s, as a result of the recom-
mendations cf Ihe CommJtlte Ht up by the 
Government in February. 1982 to review the 
working of the agency system, a task force 
has bern set up to study the problem of 
encroacbrnen. and ribbon dcveJopment WJtb 
the uJumate objective of enactmg a Central 
Leg.slation in this regard. 

2_ The Government have also taken 
steps to constr uct Iruck parking complexes 
along National Highways at a few selected 
locatIODI on an experimental baSIS $0 as to 
concentrate all actiVIties connected witb the 
trucking industry at predetermIned locations. 
If found successful, more sucb complexes 
would be constructed_ 

Providing Pantry Car in Himsagar 
Express 

3514. SHRI THAMPAN THOMAS: 
WIll the Mini>!er of RAILWAYS be pleased 
to state: 

(a) whether the Hlmsagar Express a 
long distance train IS pot provided WIth a 
Pantry Car or Restaurant Car. and 

(b) If '10, wbelher there IS any proposal 
to prOVIde Pantry Car or Restaurant Car in 
that train? 

THE MIl'tSTfR OF RAJL\\AYS 
(SHRI BANSI LAL) : (.) Himsagar Express 
is not prOVided with a Pantry Car or 
Restaurant Car_ 

(b) No, Sit. 

Railway Ovel'bridge at Kuttippur:1m 

35J5. SHRI K P. UNNIKRISHNAN 
Wllllhe Minister of RAILWAYS be 

pJeased to state : 

(a) whether alignment of the railway 
over bridge at Kuttippuram (Kerala) on the 
National Highway has been finalised; 

(b) if so, when the construction work 
is likely to be &tarted; and 




